
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS) DELHI
Q R Q E R

In supersession of earlier orders, the following Committees are hereby re-constituted for
Central District, Tis Hazari Courts, Delhi with immediate effect:-

CQMM_l_'ITEES FOR CEN‘[_RAL DISEQ,
TIS HAZARI cgynts QQMPLEK

S.No. Name of the Committee Name of Judicial Officer Designation

S b C _ f _ ‘ _ _ f Gaurav Sharma, Civil Judge (Central) Chairperson

1 c:uJdicia(III1I<I-;IcEIi:eo1IJ5§Li'i=’§T§ZI°y“ ° ggggjjggfggjgeisHmicm Member
ourts. ’

IMs. Kiran Malhotra, SJA, Family Court (HQ), Dwarka Member
kn. Ulmed Singh, J chairperson
District Judg_e_, Comm.Court (Central)

2 Centralized Monitoring Committee Eh. Ajay Pandey, M mb r
Or) FAQS District Judge, C0mm.Court (Central) e e

h. Sumeet Anand, CMM (Central) Member _
h. Anuj Kumar Singh, ACMM (Central) Member
h. Dev Saroha, Civil Judge (Central) Member
h. Rajesh Malik, ADJ (Central), Chairperson
H.No-011-23832479

Eumeet Anand, CMM (Central)
PH.No.-O11-23832441 Member

A 'b'l' C ' ' . .ccessi iity ommittee to deal with|Sh_ Anuj Kumar Smgh'ACMM (central)
3 all issues relating to the Person's PH'No_ 01 1_239138O5 Member

with Disabmty Sh Gaurav Sharma Ad ocate. , V

PH.N0.-8447298054
Member

Eh. Sandeep Chand, District System Administrator Member
PH.N0-9990720157

However, the correspondence with the Hon'ble High Court will be don .0 I through the undersigned.

7% -;\'
(NAROTTAM QAUSHAL)

Principal District 8: Sessions Judge (HQs)
Delhi ‘V

No. 2 fig — 3&1 F.l(3)/Gaz/23 Dated_, Delhi the Q 2 ml QQQ4
Copy forwarded for information 8L necessary action to:— .
I. The Registrar General, Hon'ble High Court of Delhi, New Delhi.

The Principal District 81 Sessions Judges, all court complexes Delhi/New Delhi/Rouse Avenue.
The Principal Judge, Family Courts (Hqs), Dwarka, New Delhi.
The Officers concerned.
Sh. Sunil Kumar, PO-MACT, North District, Rohini Court, Delhi.
Sh. Siddhartha Malik, ASJ (SC-POCSO), West, Tis Hazari Courts, Delhi.
AO(J)/AO/Branch ln-Charge, all the branches (Central) Tis Hazari Courts, Delhi.
The P o the undersigned. '

. e Website Committee (English/Hindi) Tis Hazari Courts, Delhi.
10. The R&l Branch (Central) for uploading on LAYERS. Principal District 81 Sessions Judge (HQs

Delhi ll,

9°.\1.°\P‘.4>?’“‘!‘~’


